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ORDER

The O.A. relates to a request by the applicant,
as ex-casual labour, for screening/absorption in
Group ‘D’ post as per Railway Board’s circular. The

counsel for the applicant states that the applicant

was not called for screening test, although he

| fulfilled the eligibility criteria. The applicant’s
counsel states that in spite of several

representations have being made to the D.R.M.,
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